CEMTRAL ADMINISTRATIVE TRIBUMAL
PRIMNCIPAL BEMCH

- (LMo . 335 of 2000

Hew Delhi, this 2znd day of August,2000.
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SOMPRLE MR, KULDIF SIMGH, MEMBER(J)
LOMTELE MRS. SHAMTA SHASTRY ,MEMBER =Y
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(By advocate:itirs. Sumedha Sharma )
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CAIRY Anusandhan  Bhawan
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